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oint Sccr€tary, La

RAJASTHAN H IGH COURT, ]ODHPUR

Copy forwarded to the fol owing for information and nccessary act on :

1.P S. to All llon ble ludges sitting at lodhpur.
2 lhc Rcqistrar General/Registra(vig.)/(Admn.)/(Ru cs)/(class.)/(Exam )/osD(F&I)/Rajasthnn lllqh

Co--t, oohp,r a'd Pegrsl-dr l'q Ar Dclhi.
.r I hc Regrslrar(Admn.), RHCB, Jaipur with ihe request to dLstr bute the copics of th s ord.r io a thc

llon'bc ludqes sittnq at laipur through P.-S., 14ernber Sccrctarv, Raiaslhan State Lcga sc.vccs
Author!y and al1 thc iudicia Officers posted in the ReglsLry at larpur acnch, laipur.

4 lh. Ir.cqlstrar Cum Principal Sccrctary to Hon'ble tho chidlustcc, RHC, lodhpur/ Ucn.h, ld pur.
5 Concerned District & Sessions ludges wilh the request to scrvc/circulata the copy of thrs order

lo thc conccrned Officers/Commercial Courts/Cotrrts//Treasury officers as pcr d rc(1,of
ssucd vrdc ihis ofticc letter No 17022 dated 08 10 2015

6.l h€ l)lrector, Rajasihan siate ludiclalAcademy, lodhpur.
7 RIS Estt Scction/Confldent al Section/ StatrsLics Section/Gcncra Sccton/ Subord natc Couri(f:stt )

Section/RlS teave clerk/ Buildinq Side/Computer Ccll.
8.A.O.1.,C ass fcation Section (Website), Rajasthan Hrgh Court, lodhpur/ Rcnch, laipur
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